INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH, MUMBAI

Order(s) ready for pronouncement on 01.09.2026

Combination : Shri Amit Shukla, Judicial Member &
Shri Makarand Vasant Mahadeokar, Accountant Member
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IN THE INCOME TAX APPELLATE TRIBUNAL

MUMBAI BENCH-“C & D” MUMBAI

51

BEFORE SHRI OM PRAKASH KANT, HON’BLE ACCOUNTANT MEMBER

AND

SHRI ANIKESH BANERJEE, HON’BLE J‘UDICIAL MEMBER

List of orders to be pronounced on 02™ September, 2026 (Monday)

Sr.No. | ITA Number | Name of Assessee Dateof |Bench |Author
: hearing
1 3563/M/26 RUPESH SOLANKI 21/08/26 D JM
2 _ 4013/M/25 CHIRAG PARSHOTTAM | 25/08/26 C M
 PATEL

Mumbai, Dt : 01/09/2026
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